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Obscenity in Advertisements

*916. SHRI 5. M. KRISHNA : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS be pleased to state :

(a) whether there is any proposal
under consideration of government to
appoint a Committee to go into the
aspect of the advertisement and to
exclude Industrial and other organisa-
tions getting financial assistance or
protection from Government ;

(b) whether this Committee will
also go into the obscenity in advertise-
ment ;

{c) if so, the terms of reference of
the Committee ; and

(d) the names and number of mem-
bers of the Committee ; and the time by
which the Committee will submit its
report to Government ?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING AND
IN THE DEPARTMENT OF COM-
MUNICATIONS (SHRI 1. K. GUIJ-
RAL) : (a) The Rajya Sabha Resolu-
tion of March 13, 1970, stipulates that
only wholly Indian owned and control-
led” advertising agencies should be em-
ployed for Government advertising, in-
cluding advertising of railways, statu-
tory corporations and public under-
takings. The Resolution does not cover
all industrial or other organisations get-
ting financial assistance or protection
from the Government.

The Resolution also envisages the ap-
pointment of a Committee of Experts
to go into the working of advertising
agencies in India.

(b) to (d). The composition and the
terms of reference of the Committee
and the time bv which it should be
requested to submit its report are under
Government's consideration.

Winding up of Rehabilitation Depart-
ment in Ponjab and Haryana

*917. SHRI SHRI CHAND GO-
YAL: Will the Minister of LABOUR
AND REHABILITATION be pleased
to state:

(a) whether Government have decid-
ed to wind up the Rehabilitation De-
rartment in the States of Punjab and
Haryana;
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(b) wl;ether there are still pending
cases which require disposal; if so, the
number of cases requiring disposal; and

(c) to whom the cases will be en-
trusted?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR, EM-
PLOYMENT AND REHABILITA-
TION (SHRI BHAGWAT JHA
AZAD): (a) Yes, Sir; it has been de-
cided to wind up in stages the Settle-
ment Organisation in Punjab and Har-
yana.

(b} Yes, Sir; 1721 cases remained to
be disposed of as on the 1st April, 1970.

(c) One Assistant Settlement Com-
missioner, one Managing Officer, one
Assistant Settlement Officer and one
Accounts-Officer with necessary support-
ing staff will continue to deal with the
residuary work at Jullundur for the time
being.

Colourisation of Vanaspatl Ghee

*918. SHRI G. Y. KRISHNAN: Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state:

(a) whether Government have made
efforts in colouring Vanaspati Ghee;
and

(b) if so, the nature of success
achieved in colouring Vanaspati Ghee?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRT ANNASAHIB SHINDE): (a)
and th). The Committee of Experts
appointed to intensify and coordinate
the researches for finding a colour for
vanaspatj reported that, although a large
number of colours including ratanjot
and turmeric were examined, nonz of
them who found suitable for ih_e pur-
pose. In view of this, and having re-
gard to the consensus of scientific opin-
ion on the subject, the Committee came
to the conclusion that colouring of
vanaspati was neither practicable nor
desirable and that alternative methods of
preventing or at least minimising adul-
teration of ghee with vanaspati should
be explored,

Government have accepted the con-
chusions and recommendations of the
Committee subject to the need for con-
tinuing efforts for finding a suvitable
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colouring agent for vanaspati vide
Ministry of Food, Agﬁculmar:? Commu-
nity Development and Cooperation (De-
part ment of Food) Resolution No.
1-67/65-Sugar dated the 12th May,
1969, a copy of which was laid on the
'll'gaglgc of the Sabha on the 24th Tuly,

Pursuant to this decision, the labora-
tories engaged in these researches as
well as other laboratories have been re-
quested to continue their efforts for find-
ing a colour for vanaspati.
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Rehabilitation of Fishermen Families of
East Pakistan Camping at Delhi Station

*920. SHRI YASHPAL SINGH:
Will the Minister of LABOUR AND
REHABILITATION be pleased to
state:

(a) whether more than 100 families
of fishermen of East Pakistan are camp-
ing at Delhi Station for resettlement
near the river or the sea; and

(b) if so, what action is proposed to
be taken in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR, EM-
PLOYMENT AND REHABILITA-
TION (SHRI BHAGWAT JHA
AZAD): (a) No, Sir. There are only
twenty-nine families.

(b) As there was no fishery scheme
on which these families could be reset-
tled and as they had themselves opted
for agricultural resettlement, about one
and a half years back, they have been
advised to go back to the Dandakaranya
Project where thev had been sent for
resettlement, The families have also
been assured that all possible help
would be provided to enable them to
rehabilitate themselves fully.
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